M/s Sai Krishna Minerals Pvt Ltd
CIN Number: U26994KA2001PTC029832

Name of the newspaper: Financial expenses (All over India edition) in English and Kannada Prabha (All
Karnataka edition) (in Regional)on 13" August2025

INVITATION FOR EXPRESSION OF INTEREST FOR
SAI KRISHNA MINERALS PRIVATE LIMITED OPERATING
IN MINERALS AT HOSPET, KARNATAKA

{Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India {Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

sL/  RELEVANT PARTICULARS

1. |Name of the comorate debtor along with| Sai Krishna Minerals Private Limited

PANE CIN/LL P No. CIN: U26 904K AZ001PTCO29832
| PAMN: AAICS2188L
2. | Address ofthe registered office 'E. Road, Ranipet HospetKamataka 583
3. | URLof website | NiA
4. | Detils of place where majority of fixed| Hospet, Kamataka
assetsare located
5 | Installed capacity of main pmdm."ﬂuthpdicahb.as'rﬁstladingmmpany
SEMVICES
6. |Quantity and valbe of main products/| Fs. 11.08 Lakhsin FY 2021-22 s per available
| services sold inlast financial year | audted financials)
7. | Number afemplayess/warkmen Nl

. |Further details including last available| Please send anemailto

finandal sttements (with schedules) of | ipsaikrishnaminerals@gmail.com

| two years, lists of creditors are available at
9. | Eligibility for resolufion applicants under| Please send anemailto

sechon 25(2)(h) ofthe Code isavailable at: | ipsaikishnaminerals@gmail. com
10 Last date for receipt of expression of | 27t August2025. Along with Rs. 100,000/ as
interast security deposit which shall be adjusted with the
amountto be pad as perthe resolution plan.

11.|Date of isue of provisional list of | 06t September 2025
prospective resolution applicank

12| Last date for submission of objections to| 11t Septembier2025
provigonal list

13| Date of sue of final lig of prospective | 215 Seplember2025
resolution applicants

14 | Date of issue of informaton memorandum, | 26th Seplember 2025
evaluation matrix and request for resalution
plansto prospecive resolubon applicants

15., Lastdate for submission of resalution plans | 2511 October 2025

16.| Process email id to submit Expression of | Ipsaikrishnaminerals@gmail com

=]

_ Interest _
Gonugunta Mural
Regn. No. IBBINPA-001/IP-PO0S54/2017-2018/11139
Date: 13-08-2025 KM Group, Flat Mo, 1209, Vasavi MPM Grand,

. Yellareddyguda Road, Ameerpet, Hyderabiad - 500073
Place: Hyderabad For Sai Krishna Minerals Private Limited
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